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CENTRAL AMNIINISTRAIIIVE TRIBY 
ERNAKULAM, BENCH 

COMMON ORDER IN ORIGINAL APPLICAMN NOS. 
4291103, 482103, 48 -0103 ;  378104, 313fO5 AND 373105 

Dated -Mis 201h Day of July,2006. 

CORAIM: 
HOWSLE SHRI N.RAIMAKIRISHNAN ADFAINISTRA-11VE ME1111.11BER 

SHRI GEORGE PARACKEN, JUDICIAL VVIEMBER HON'BLE 

ORIGINAL  APPLICAMN  NO.42912003. 

All India RMS and MMS Employees Union Group-C, 
Kerala Circle, P & T House, Thiruvananthapuram, 
Represented by its Circle Secretary, 
H.Vikrarnakurup, HSG-11 (BCR), RMS,'EK` 
Division, SFRO, Thrissur. 

G.Gopinath, 
Sorting Assistant (BCR), Head Record Office, 
RMS,'EK Division, Kochi-16. 

I 	S.SuderSanan, 
Sorting Assistant ( 11'130P), Head Record Office, 
RMS,'TV Division, Th iruvananthapu ram. ... Applicants 

By 'Advocate Mr. O.V.RAdhakrishnan 
represented by Mir,Antony NlUkkath 

v1s. 

1 	Director General 
Department of Posts, Dak Bhavan, 
New Delhi-1. 

2— Chief Postmaster General, 
Kerala Circle, Thiruvan an -1.1-i apu ram. 

Senlor Superintendent Of rll'ljll~~ 

RMS,7V Division, 
Thruvananthapulram-33. 



V 

Senior Superintendent of RIVIS, 
RMS, 'EK Division, Ernakulam, 

Superintendent, RMS, 
'CT Division, Kol-1-nhikode. 

Union of India, represented by its 
Secretary, Ministry of Ca -nmunications, 
New Delhi. 	

... Respondents. 

By Advocate N"Ir. TPM ibralhim Mian SCGSC 

ORIGINAI-  APPLICA110N  NO-48212003. 

AdI in d i a R M ZE3 a n d I'V'i IN j,  S L-5-11 p 1 ay e e s 
Union Group-C, 
Kerala Circle, P & T House, 
Thiruvananthapuram 
Represented by its Circle Secretary, 
H.Vikramakurup, HSG- 111(13CR) 
R MS, 'EK' Division, SRO, Thris.-ur. 

nath,Sorting Assistant(13CR) G.Gopin 	I 	I 
Head Record Office, 
RMS,'El,~ Division, Kochi-16. 

V.Radhakrishnan Nair, 
CRI Sorting Assistant (13C. 

Head Record Office, 
RMS,'TV Division, Thiruvanathapurary). 

K.Aboobackar, 
Sotrting Assistant(BCR), 
Sub Record Office, Palakkad, 
RMS'CT Division, 
Palakkad. 	 ... Applicants 

B y A U-'v c. c las  t e IN11 r. 01, 'V. R A-  dih a k;--  i s h -1; a 11 
represented by PoVir.Antony '14H.O.Kkathi 



V/S. 

I 	Director General 
Department of Posts, Dak Bhavan, 
New Delhi-1. 

2. 	Chief Postmaster General, 
Kerala Circle, Thiruvananthapurar -n. 

6- 
65, Senior Superintendent of Rr,,fir-,, 

RMS, "IV Division, 
Thiruvd- nahthapuram-33. 

Senior Superintendent of RMS, 
RMS, 'EK Division, Ernakularn, 
Superintendent, RMS, 
'CT Division, Kozhikode. 

Union of India, represented by its 
Secretary, Ministry of Communi cations, 
New Delhi. 	 Respondents 

By Advocate Mr. TPIM lbrafiim Khan SCGSC 

ORIGINIAL APPLICA MON NO.48312003. 

1 	National Union of Postal Employees-Group C, 
!Kerala Circle, Thrissur 680 004. 

a r Represented by O.K.Divak an 
Working as Asst. Manager(Forms) 
Postal Stores Depot, 1 - hrissur-680 004-1 . 

O.K.Divakaran 
Asst. 1%,11anager(Forms) 
Postal Stores Depot, ThrisSUF-680 004. 

V.T.Uthup, 
Working as Manager, Speed Post Centre, 
Kottayam. 

V.M.Mathunni,* 



.4 
14-  

Sub Postmaster, Banerji Road P(-), 
Kochi-'I 8. 

By Advoca~te Mr. 0.V.RAd1iakrisl -,,n.-:Vn 
represented by Mr.Antony Mukkath 

V/S. 

1 	Director General 
Department of Posts, Dak 13havan, 
New Delhi-1. 

2. 	Chief Postmaster General, 
Kerala Circle, Thiruvan anth apu ram. 

... Applicants 

7- 

Senior Superil riten dent of Post Offices, 
Ernakulam Postal Division, KochJ-682 011 

Senior Superintendent of Post Offices, 
Thrissur Postal Division, -1 hrissur-630 001. 

Senior Superintendent of Post Offices, 
'Kottayam Postal Division, Kottayam 686 001. 

G. 	Union of India, represented by its 
Secretat- 	I 	 ions, .yt, Ministry of Communicati 
New Delhi. 	 ... Respc midents. 

By Advocate Mr. TPM Ijbirahim Kfian ZSCIGSC 

ORIGINAL APPLICA"FlON NO.378,12004 

I 	Ail India RMS and MMIS Employees 
Uni'on Group-C, Kerala Circle, P&T House, 
Thiruvananthapuram 
Represented by its Asst. Circle Secretary 
G.Gopinath, Sorting Assistant(BCR) 
Head Recoi-d Office, RMS, 'EK' Division, 
Kochi - 1 Of", 

2. 	G.Gopinath, Sorting Assista.nt(BCR) 
Head Record Olffice, RMiS,'EK' Division, 

S 



 V.Radhakrishnan, Soiling Assistant(BCR) 
Head Record Off, c e, R IMI S, W, 	D i vil s i 
Thiruvananthapuram. 

 K.Aboobacker, Soiling Assistant(BCR), 
Sub Record Office, Pallakkad, 
RMS,'CT' D'vision. 	 ... Applicants 

-islinan By Advocate Mr.O.V. RAdhakl 
represented by W.Antoniy Mukkath 

VS. 

Director General 
Department of Posts, Dak Bhavan, 
New Delhi 

4 
 Chief Postmaster General, 

Kerala Circle, Thiruvananthapuram. 

 Senior Superintendent of RIVIS, 
RMS,-'TV Division, 

ram-33. ThiruvananthapL. 

 Senior Superintendent of RMS, 
RMS,'EK Division, Ernakulam. 

 Superintendent, RMIS, 4  
'CT' Division, Kozhikode. 

ia, represented bv its Union of Ind' 
Secretary, Ministry of Communications, 
New Delhi. 

7. K.Gopalakrishna Pillai 
Sorting Assistant SRO, 
Kottarakar,a P.O. 

RA/ijayan Nair, 
Sorting Assistant HOR 

T 



mm- 
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Thiruvananthapuram 

P.A.Vasanthy, 
Sorting Assistant, 
HRO, Thrivananthapuram 

P.S.Subhash 
Officiating Inspector of Post Offices (P&T) 
Office of the.8updt, Of Post Offices, 
Patha namthittca Division, Pathanamthitta P.O. 

G.NAuraleedharan, 
Office Assistant, 
Office of The Supdt. Of Post 0 -11 -Ifices, 
Pathanmthitta Division, 
Patho- namthitta P.O. 

Ms,.Ganesan, 
L 	 TBOP) Postal Assistant i n 

Working as Business Executive, 
Office of the, Sr.Supdt. Of Post Officles, 
Ernakulam Dn. Kochi — 682 011. 

I I Smt.K.T.Sheela, 
Postall. Assistant, 
Koratti P.O., Irinjalakuda. 

Smt.Rema K, 
Office Assistant, 
Office of The Sr.Supdt. Of Post 0 11fices, 
Thrissur Division, Thrissur. 

SrntVR.Sobh8na, 
Accountant (T BOP) l  
Palai Head Post Office, 
Palai. 

K.Satheesan, 
Accountant (TBOP) 
Palakkad Head Post Office, 
Palakkad. 

 
I 	S.Raveendran, 



Soiling Assistant (BCR), 
S.R.O., Palakkad, 
Palakkad. 

S.Dakshinamoorthy, 
Sorting Assistant, S.R*.O., 
Palakkad, Palakkad. 

K. M u r a I i 
Sorting Assistant, 
S.R.O., Palakkad, Palakkad. 	 .. Respondents. 

By Advocates 
Mr. TPM lbrahim Khan SCGSC(R,1-6) 
Mr. Shaft 1"VI.A. (R-7) 
Mr.Vishnu S. Chernpazliant. lily i I (RS&9) 
Mr.P.C.Seb -asflan (R 10-19) 

ORIGINAL APPLICA -flON  N0.3-1. 3.12005 

R.Vijayan Nair, 
Accountant, RMS'TV Division, 
Thiruyananthapuram -1. 

Vasanthy P.A., 
Sorting Compilor, C/O.C.P.M.'(1, 
Thiruvananthapuram-33. , 	 .. Applicants 

BY Adwwate Mr.Sasidharan Chempazliatithiyi] 

v1s. 

The Superintendent of Post Offices, 
RMS'TV Division, ThiruvananthapUrarn. 

The'Chief Postmaster General, 
Department of Posts, KeFala Cillrcle, 
Thiruvananthapuram. 

Union of India, rep. by its SeCretary, 
M  I ilinistry of, Communicaitions, 
New De!hi. 	 ... Respondents 

lie 

C 
9:0 



Is 

By Advocate Nlr.TPM Ibrahim Khm 

ORiGINAL APPLICATiON  N0.37312-0105 

A P.S.Subhash 
Officiating Inspector of Post Offices (P&T) 
Office of the Supdt. Of Post Offices, 
Pathanamthitta Division, Pathanamthitta P.O. 

2. 	G.Muraleedharan, 
Office Assistant, 
Office of The Supdt. Of Post Offices, 
Pathanmthitta Division, 
Pathanamthitta P.O. 

3 	I-,4.Ganesan, 
Postal Assistant (TBOP .) 
Working as Business Executive, 
Office of the Sr.Supdt. Of Post Offices, 
Ernakulam Dn. Kochi — 60"'20l 1, 

4. 	Smt.K.T.Sheela, 
Postal Assistant, 
Kora.ttl P.O., Irinjalakuda. 

SmIL.Rema K,- 

.
Office Assistant, 
Office of The Sr.Supdt. Of Post, Offices, 
ThriSSUr Division, Thrissur. 

Smt.V.R.Sobhana, 
Accountant (TBOP), 
Palai Head Post C)ffice l  
Palai. 

K.Sathoesan, 
Accountant (TBOP) 
Palakkad Head Post Office, 
Palakkad. 

S.Raveendran', 

ri 
r~o 
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Sorting Assistant (EM"CR), 
S.R.O., Palakkad, 
Pallakkad. 

 S.Dakshinamoorthy, 
Sorting Assistant, S.R.O., 
Palakkad, Palakkad. 

 K.C.Murali 
Sorting -Assistant, 

4 S.R.O., Palakkad, Palakkad. 

By Advocate i"Pir.P.C.Sebastian 

V/S. 

I The Chief Postmaster General, 
Kerala Circle, Thiruvananthapurarn. 

2. The Superintendent of Post Offices, 
Pathanarnthitta Division, Pathanamthittla. 

The Senior r."'uperintendent of Post Offices, 
E akulam Division Koch, — 6822"011. rnG I 

 The Superintendent of Post Offices, 
1rinjalakuda Division, Irinjalakuda- 

 The Senior Superintendent of Post ' -Offices, 
Thrissur Division, Thrissur. 

& The Senior Superintendent of Post Offices, 
Kottayarn Division, Kottayam. 

 The Senior Superintendent of Post Offices, 
Palakad Division, Palak, kad. 

 The Superinten dent R.M.S. ("".T. Division, 
Kozhikode. 

- rhe Union of india, 
Represented by its Secra ,( Firi, 

... Respondents. 



Ministry of Cot imunicatiais, 
L 	-s, r"ak B ~-a.van,. Department of Post U 	H 

New Delhi. 	 Respondents 

A d v o ca t e IVI 1-. T P 1A401 i b r a 1 -1 i m 1 N"I -1 a n S G S C 

These applications having been heard on 20th July, 2006, the Tribunal on 
the same day delivered the following , - 

(ORDER) 

Hon'ble Shri N.Ramakrisl -itian, Admifiistradeve Member 

The learned Counsel for respondents referred to MA-663/2006 

to which were attached Annexure A- 10 and A- 11 and he focused our 

attention to the operative porti lons contained it) para 2 and 3 which is 

extracted belavv: -  

"2. 	The provisici) ofthe said Fast Track Promotion 
Scheme has since been reviewed. It has been decided 
to delete the s,-:iid provision of Fast Track Promotion and 
to provide for fillirig up the posts by 100% promotion. 
Therefore, the Recruitment Rules of the posts in 
question have since been -amended. A copy of the so 
amended Rules which are called Department of Posts 
{Posts & Tellegraphs (Selection Grade 

i 
 Post)) 

Recruitment (A -T',endment" Rules 2006 notified. in 
Gazette of India Extraordinary on 18/5/2006 is foNvarded 
herewith for your information and future guidance., 
3. 	It has been d--cided that the vacancies which are 
lying unfilled may be filled up as per the tevised 
Recruitment Rules diated 18/512006." . 

2. 	Learned counsel for the applicants pleaded that in view of the 

long wait suffered by the applicants, use should be made of these I 



IM _'_X~ A 

amended rules to give them the benefit of promotions expeditiously. 

The Learned Senior Central Government Standing Counsel agreed to issue 

of direction in these -lines. 

3. 	In these circumstances, we issue a direction that the 

respondents may take immediate steps and fill in the vacancies in terms of 

paragraph 3 of Annexure A- I I expeditiously. 

4*. 	With this direction, the OA is disposed of. No costs. 

Dated the 20"." July, 2006. 

	

GE&;~'E PARACKEN 
	

N.RAMAKRISHNAN 

	

jUDICIAL MEMBER 
	

ADMINISTRAIWE MEMBER 

abp 


